(c) whether it is also a fact that by implementing this decision foreign companies could
get work in the country;

(d) ifso, Government’s reaction thereto; and
(e) whether this decision will affect the minor capital investors of the country?

THE MINISTER OF STATE FOR ROAD TRANSPORT AND HIGHWAYS (SHRI R.P.M.
SINGH): (a) to (e) Mo, Sir. The Government’s existing policy for development of National
Highways already provides for private-participation on the Public-Private Partnership (PPP)
basis with “Build-Operate and Transfer (BOT)” as the preferred mode of delivery, where under,
foreign companies can also participate in the international competitive bidding. Further, 100%6
Foreign Direct Investment (FDI) is permitted under the automatic route for all road development
projects.

Proposal from Kerala to amend Motor Vehicle Rules

717. SHRI M.P. ACHUTHAN:
SHRIK.E. ISMAIL:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:

(a) whether Government has received a proposal from the Kerala State Government
to amend the Motor Vehicle Rules by incorporating a rule as sub rule (3) to Rule 82 enabling
the State Transport Authority to delegate such of its powers and functions under section
88 Motor Vehicles Act to such Authority or person as may be prescribed by State Government;
and

(b) ifso, the details thereof and Government’s reaction thereto?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWANS
(SHRI MAHADEO S. KHANDELA): (a) No such proposal has been received in this Ministry.

(b) Does not arise.
Increase in average cost of road construction

1718. SHRI RAJ MOHINDER SINGH MAJITHA:
SHRI SHIVANAND TIWVARI:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:

(a) whether it is a fact that the construction cost of MNational Highways has increased
during the past years;

(b) if so, the average cost of road construction in the year 2004-05 and the average cost
of road construction estimated in 2008-09; and

(c) what percentage increase in the cost of raw material, dividends to constructors
administrative expenditures has resulted in this increase in construction cost?

TOriginal notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
(SHRI R.P.M. SINGH): (a) and (b) The cost of development of National Highways (NHs)
depends upon the type of development works, such as widening to two-lanes/4-lanes,
strengthening of weak sections, improvement of riding quality, construction of bypasses, etc.
There is no unigque average cost of development of NHs in general. Generally, the cost of
developments of NHs increases due to overall price escalation resulting in increase in cost of

materials, labour, usage of machinery, etc.

(c) Mo analysis has been carried out regarding the impact of increase in the cost of raw
materials and dividends to concessionaires’/contractors’ administrative expenditures on the cost

of development of NHs.
Deaths of labourers at the Manali-Leh highway
719. SHRIMATI VIPLOVE THAKUR : Will the Minister of DEFENCE be pleased to state:

(a) whether Government is aware of the death of eight labourers, who were doing the

widening work on the Manali-Leh highway in the Lahaul valley in hostile weather conditions;
(b) if s0, the details thereof and the action taken in this regard;

(c) whether it is a fact that the labourer working on said highways are forced to work
even in hostile weather conditions and have not been provided appropriate clothing and sheds to

stay in the snowbound valley and they are mostly left at the mercy of nature;

(d) if so, whether Government has taken any action against the responsible authority;

and
(e) ifso, the details thereof and if not, the reasons therefor?

THE MINISTER OF DEFENCE (SHRI AK. ANTONY): (a) and (b) Government is aware
that 8 labourers died on Rohtang pass on 20th November, 2000, These labourers were earlier
working with the Border Roads Organisation (BRO) and had been discharged from work
between 2nd MNovember, 2009 and 16th Movember, 2000, On the fateful day they had ventured
out of cross the pass on their own, disregarding the general warning due to snowfall. At that

time, they were not on the rolls of BRO.

(c) Mo labourers are forced to work in hostile weather conditions. The labourers
deployed for widening works of Manali-Leh Highway by BRO are provided with shelters, boots

and clothing, besides transportation to work site.
(d) and (e) Do not arise.
Ring Road for Jodhpur under NHDP Phase-VII

720. SHRI RAMDAS AGARYWAL : Will the Minister of ROAD TRANSPORT AND HIGHWAYS

be pleased to state:
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